FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF HOLY HEIGHTS INFRASTRUCTURES

PRIVATE LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor Holy Heights Infrastructures Private Limited
2. | Date of incorporation of corporate | 19/11/2015
debtor
3. | Authority under which corporate | RoC-Uttarakhand
debtor is incorporated / registered
4. | Corporate Identity No. / Limited | U70102UR2015PTC001790
Liability = Identification No. of
corporate debtor
5. | Address of the registered office and | 198/1 Rajpur Road Dhakpatti, Dehradun Uttarakhand
principal office (if any) of corporate | 248001
debtor
6. | Insolvency commencement date in | 22.02.2023
respect of corporate debtor (However, by the order of Hon’ble NCLT Allahabad
dated 31.03.2023 {uploaded on 01.04.2023}
undersigned replaced the erstwhile IRP and was
directed to take necessary steps in pursuance to
commencement order dated 22.02.2023)
7. | Estimated date of closure of | 21.08.2023
insolvency resolution process
8. | Name and registration number of the | Name: Mr. Manoj Kumar
insolvency professional acting as | Registration No.: IBBI/ IPA-001/ IP-P-01653/ 2019 -
interim resolution professional 2020/ 12535
9. | Address and e-mail of the interim | Registered Address: C-0305, ATS Advantage,
resolution professional, as registered | Indrapuram, Ghaziabad-201014
with the Board Registered Email: Manojjain264@gmail.com
10. | Address and e-mail to be used for | Address for correspondence: Osrik Resolution Private
correspondence with the interim | Limited, 908, D mall, Netaji Subhash Place,
resolution professional Pitampura, Delhi, 110034
Email: cirp.hhipl@gmail.com
11. | Last date for submission of claims 14/04/2023
12. | Classes of creditors, if any, under | Homebuyers
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals | 1. Sumit Sharma (IBBI/ IPA-001/ IPP- 02323/ 2020-
identified to act as Authorised | 2021/ 13513)
Representative of creditors in a class | 2. Surinder Babbar (IBBI/ IPA-001/ IP-P-02534/2021-
(Three names for each class) 2022/ 13878)
3. Saurab Sharma (IBBI/ IPA-001/ IP-P-02550/ 2021-
2022/ 13951)
14. (a) Relevant Forms and (a)  Relevant forms are available at:
(b) Details of authorized https.://ibbi.zov.in{en/home/downlf)ads .
representatives (b) Detalls_ of auth(.mzed‘ repregentatlyes are available at:
. https://ibbi.gov.in/en/ips-register/view-ip/1
are available at:

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench has ordered the
commencement of a corporate insolvency resolution process of the Holy Heights Infrastructures

Private Limited on 22.02.2023. (However, by the order of Hon’ble NCLT Allahabad dated 31.03.2023
{uploaded on 01.04.2023} undersigned replaced the erstwhile IRP and was directed to take necessary
steps in pursuance to commencement order dated 22.02.2023)




The creditors of Holy Heights Infrastructures Private Limited, are hereby called upon to submit their
claims with proof on or before 14.04.2023 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to

act as authorised representative of the class (homebuyers) in Form CA.

Submission of false or misleading proofs of claim shall attract penalties as per the provisions of
Insolvency and Bankruptcy Code, 2016.

Manoj Kumar V\O\Nﬁp\ [

Interim Resolution Professional
IP Reg. No.: IBBI/IPA-001/IP-P01653/2

Date: 02.04.2023
Place: New Delhi
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KUMARAKOM: Russia’s invasion
of Ukraine cannot be separated
from the G20’s agenda because it
is the root cause of food and
energy insecurity, inflation and
subsequent instability in financial
systems, the US sous Sherpa,
Christina Segal-Knowles, who is
special assistant to the president
and senior director for interna-
tional economics, said in an inter-
view on the margins of the G20
sherpas meeting in Kumarakom
on Saturday.

Without naming China and
Russia, Segal-Knowles, said the
G20 states are having to renegoti-
ate the text to describe the
Ukraine crisis in outcome docu-
ments because “two countries
have just walked away from lan-
guage that their leaders had
agreed” at the G20 Summit in
Indonesia last year.

Below are edited excerpts from
the interview:

How would you characterise
the discussions at the sec-
ond G20 sherpas’ meeting
and how have things gone?

I think there is a real commit-
ment to support India’s presi-
dency. I think everyone, particu-
larly the US, views this as an
extremely important year for the
G20 because I think it’s a really

{ CHRISTINA SEGAL-KNOWLES } U.S. SOUS SHERPA

‘Can’t separate Russia-Ukraine conflict from G20’

important moment for the global
economy [and] when it comes to
the challenges faced by emerging
markets and developing econo-
mies. I think India’s presidency
has put a lot of focus on that and
on concrete deliverables the G20
could deliver for the summit in
Delhi. I think there’s a really con-
structive and positive tone and a
real actual consensus that we
need to deliver concrete things,
particularly for developing coun-
tries and emerging markets.

The elephant in the room —
the Ukraine crisis —due to
which there was no joint
outcome at two ministerial
meetings. How much was
the Ukraine war an issue at
these discussions?

I'thinkit's very regrettable that
what’s happened is in Bali last
year, countries worked very hard,
certainly the US came to the table
very, very committed to making
sure the G20 remained able to
move forward and remained able
to be the preeminent forum for
economic cooperation because
we think this is the right group of
countries to be having these con-
versations. We worked very hard
to get an agreed outcome with the
assumption that would set up the
Indian presidency for success.
‘What's happened is two countries
have just walked away from lan-
guage their leaders had agreed
just months before, which is very

upsetting to us...We are upset on
behalf of India because this could
have been something that was not
an issue for discussion and now it
is because we need to find a way
forward.

I think the Russia-Ukraine con-
flict and Russia’s invasion of
Ukraine cannot be separated
from the G20 agenda because
when you look at food security
[and] energy security, when you
look at the cause of some of the
inflation and then the subsequent
cause of some of the instability
that we've seen in financial sys-
tems, itall comes back to Russia’s
invasion of Ukraine. So the G20
agenda and the economic agenda
can’t be separated.

That said...the US wants to
make sure that we can find a way
forward that allows the G20 to
continue its work. We're very
hopeful Russia and China will
come back and live up to their
word.

China and Russia recently
said they don’t want multi-
lateral organisations to be
politicised and Chinese and
Russian officials have been
saying G20 is not the forum
to discuss Ukraine. How do
you square the two posi-
tions?

I think the reality is that 141
countries, just in February,
adopted a UN resolution that
notes with great concern the
impact Russia’s war in Ukraine is
having on food security and
energy security and on the envi-
ronment. I think the issues that
the G20 are discussing are food
and energy security, the environ-
ment and the economy, all of
which are impacted. So it’s not
politicisation. The impact on food
prices in sub-Saharan Africa, the
impact on energy security for
countries around the room — we
can’'tignore that. It's just you can’t
have a real discussion if we all
have to step around this issue and
so that's why I think the G20 Bali
language, which India worked so
hard to get, it was very clear the
G20 is not a forum to solve secu-
rity issues, but it is a forum to dis-
cuss economic issues and we all
acknowledge that this security
issue is having an impact on the
world economy.

Do you think the price cap
on Russian oil and sanctions

are working at a time when
there is fatigue about the
war in parts of Asia, where
some think this is Europe’s
war?

I think for us it’s very impor-
tant for the world that we respond
when there’s a flagrant violation
of international law. I think the
world needs to be very decisive in
how to respond and I think that's
very important. I think we have
responded decisively. It’s not just
the US, it’s not just Europe. We
have over 35 countries that are
involved in thinking about the
economic consequences for Rus-
sia. I think that said, we have been
very, very focused on making sure
that the consequences of sanc-
tions are not felt by developing
countries and emerging markets
because it is not [them] that cre-
ated this war. We don’t want the
cost to be felt by those countries, I
think the price cap is explicitly
designed to try to help with that,
because what we are trying to do
is say, look, we’re giving more
negotiating power to emerging
markets and developed countries.
We're not saying don’t buy oil
from Russia. We're just saying we
will only provide services if the oil
is sold at a discount and that
should be helping. We have actu-
ally seen, since the price cap came
into effect, the revenues for Rus-
sia have decreased, but so has the
price the developing countries are
paying for oil.

Early detection can help autism patients: Experts

Soumya Pillai

letters@hindustantimes.com

NEW DELHI: Dr Archana Nayar’s
son was only two when in 2005
he was diagnosed with autism
spectrum disorder (ASD), a devel-
opmental disability caused by dif-
ferences in the brain. While she
struggled to find services and
resources in the country to pro-
vide her child with equal oppor-
tunities, Dr Nayar took it upon
herself to help other such parents
raise their children in an inclu-
sive society.

More than 15 years later, Dr
Nayar now runs a not-for-profit
intervention programme for chil-
dren with autism, with an aim to
provide equal opportunities to
children and young adults with
ASD. “When I came to India from
the US with my son, somewhere

April 2is World Autism Awareness Day. In India, an estimated 18

million people suffer from autism.

in 2007, I was struggling to find
services and opportunities for
him. I started off by introducing a
small programme in a private
school and then went on to create
our centre where we focus on

LUBDHAK RESEARCH FOUNDATION

behavioural therapy and need-
based learning for each student,”
said Dr Nayak, who is the director
of the Gurugram-based Autism
Centre for Excellence.

April 2 is observed as World

Autism Awareness Day. Accord-
ing to WHO, ASD, or autism,
affects one in every 100 children.
In India, 18 million people suffer
from autism, according to esti-
mates. The condition can affect
how a person absorbs, processes
and responds to information. It is
usually categorised along a spec-
trum, from mild to severe.

Experts say that the condition
can be significantly improved
with early detection and inter-
vention. ACE works majorly on
developing programmes for
teachers to educate children
affected with autism. At present,
the centre itself is working with
over 40 children.

Lubdhak Research Founda-
tion, which has a branch in Delhi,
which has been helping such
children through behaviour ther-
apies since 2018. “Most parents

seek medical help only when chil-
dren reach the age of three or
four, when their speech starts to
develop. But early signs of autism
can be detected when they are a
year old. Most children in the
spectrum do not respond to phys-
ical or verbal cues. Some also
indulge in repetitive behaviour.
These are signs that parents can
pick up,” said Anit Chhetri,
director, Lubdhak Research
Foundation.

Several scientifically backed
programmes help in improving
an autistic child’s speech, lan-
guage development and social
skills, Chhetri added. “At our
centre we use the applied behav-
iour analysis therapy to provide a
one-on-one programme for kids,”
said Chhetri, who also runs learn-
ing centres in Shillong and Deh-
radun.

Modi to launch projects worth
R11,355¢r in 'T'gana on April 8

Press Trust of India

letters@hindustantimes.com

HYDERABAD: Prime Minister
Narendra Modi will be visiting
Hyderabad on April 8 to dedicate
to the nation and lay foundation
stone for several development
projects worth 11,355 crore in
Telangana besides flagging off a
Vande Bharat Express train
between Secunderabad and
Tirupati.

At Secunderabad Railway sta-
tion, the Prime Minister will flag
off the train service between
Secunderabad in Telangana and
Tirupati in neighbouring
Andhra Pradesh. This is the 13th
Vande Bharat train to be intro-
duced in the country, a release
from Union tourism and culture
minister G Kishan Reddy’s office

GUJARAT RIOTS:
COURT ACQUITS
ALL 27 ACCUSED

Asian News International

letters@hindustantimes.com

PANCHMAHAL (GUJARAT): A Guj-
arat court acquitted all 27
accused in gangrape and murder
in Kalol during 2002 communal
riots for want of evidence.

There were total 39 accused in
the 20-year-old case, of which 12
died during the trial.

Separate cases were regis-
tered in connection with the
widespread rioting in Kalol and
surrounding areas, including
massacre, gangrape and others.

In one of such significant case
was the killing of 11 people in
Kalol. According to the reports,
38 people of the minority com-
munity were fleeing Delol in the
wake of the riots. The tempo
they were travelling in over-
turned when the driver of the
vehicle tried to turn around to
avoid the mob that had set up
barricades using barrels on the
road.The mob targeted the
group and 11 of them were burnt
alive while a woman was gang-
raped.A case was registered
against a total of 48 people in
this case. Gujarat Police had
arrested 39 people.

They were lodged in jails of
Kalol, Halol and Godhra and
were later granted bail. The trial
was going on in Halol additional
district and sessions Court.

Narendra Modi

ANI

said on Sunday. The travel time
between Secunderabad and
Tirupati, currently around 12
hours, is expected to decrease to
8.5 hours, it said. The yet-to-be
inaugurated service would be
the second Vande Bharat train to
be operated between the two Tel-
ugu-speaking states.

On January 15, Modi had vir-
tually flagged off the Vande Bha-
rat train service between Secun-

{ FROM
AMIT SHAH

win all seats” in the state which
is home to 40 Lok Sabha con-
stituencies.

Shah reiterated that Kumar,
who ditched the BJP in August
last year, will never be accepta-
ble as an ally again.The Home
Minister also accused the
former coalition partner of
being in the same league as
staunch opponents like RJD,
Congress and West Bengal Chief
Minister Mamata Banerjee’s
Trinamool Congress.

“Congress, JD(U), RJID and
Mamata, all used to oppose the
construction of the Ram temple
at Ayodhya. But Modi ji laid the
foundation stone one morning
and now a temple, that seems to
be reaching the skies, is coming
up”, said Shah who also rued
the opposition to scrapping of
Article 370, which helped com-
plete integration of Jammu and
Kashmir.

Shah, who reached Bihar Sat-
urday evening and held hectic
parleys with BJP leaders at his
hotel before leaving for Hisua,
accused his opponents of “poli-
tics of appeasement” which had
helped terrorism to flourish.

In an apparent riposte to Nit-
ish Kumar’s repeated complaint
that the NDA never agreed to
his demand for special status to
Bihar, Shah asked the Chief
Minister to “spell out what the
UPA (Congress-led alliance)
which you have now entered
did for the state”.

derabad and the port city of Visa-
khapatnam in AP, which was the
first one (Vande Bharat Express)
connecting the two states.

The Prime Minister will also
perform bhumi puja for the vari-
ous development works to be
undertaken towards the redevel-
opment and modernisation of
Secunderabad Railway Station at
a cost of X715 crore, which
include facilities to cater to the
needs of passengers for another
40 years. Other works include
modernising the station to inter-
national standards by increasing
the station building area to
61,912 square metres from the
current area of 11,427 sq. m.

The station will also have an
exclusive 108-metre double-level
air concourse connecting termi-
nal building and all platforms.
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BIHAR VIOLENCE
day night.

The state police had on Satur-
day arrested 45 people in con-
nection with communal riots at
Sasaram and Bihar Sharif that
erupted during the Ram Navami
festivities. Vehicles, houses and
shops were torched and several
people injured in communal
flare-ups reported in both towns.

In Sasaram, the district
administration ordered imposi-
tion of prohibitory order under
section 144 Crpc on Friday after-
noon after re-eruption of
clashes, which first broke out the
previous evening.

A total of 10 companies of the
Central Armed Police Force have
been sent to Bihar after violent
clashes erupted during Ram
Navami celebrations in the state,
officials said on Sunday.

Of these 10 companies (carry-
ing approximately 1,000 person-
nel) includes four from the CRPF
one from ITBP and the rest from
SSB, the officials said.

Security has been beefed up
following the clashes in the
region that erupted on March 31
in Nalanda’s Biharsharif and
Sasaram in Rohtas district.

RAHUL GANDHI

mon surname?” Purnesh Modi
was a minister in the first tenure
of the Bhupendra Patel govern-
ment. The ruling party legislator
was re-elected from the Surat
West Assembly seat in the elec-
tions held in December last year.

SURAT MUNICIPAL
=< ~ CORPORATION

C.E. SPECIAL CELL
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Tender Notice (Online) No. C.E./ C.E. SP. CELL/09/2022-23

Online tenders are invited on https://smc.nprocure.com

for the various works of CE Special Cell, from the experienced

Consultant with following schedule.

Name of Department

C.E. SP. Cell

No. of Work

Total Estimated cost

The Detail tender notice will be made available
at above address and on website www.suratmunicipal.gov.in

No. PR.O./03/2023-24
Date : 01/04/2023

Deputy Commissioner

Surat Municipal Corporation

-

FOR THE ATT
HOLY HEIGHTS |

1. | Name of corporate debtor

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

ON OF THE CRE
RUCTURES PR

Holy Heights Infrastructures Private Limited

2. |Date of incorporation of corporate
debtor

19/11/2015

3. | Authority under which corporate debtor
isincorporated/ registered

RoC-Uttarakhand

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U70102UR2015PTC001790

5. |Address of the registered office and
principal office (if any) of corporate
debtor

198/1 Rajpur Road Dhakpatti,
Dehradun Uttarakhand 248001

6. |[Insolvency commencement date in
respect of corporate debtor

22.02.2023

(However, by the order of Hon'ble NCLT Allahabad
dated 31.03.2023 {uploaded on 01.04.2023}
undersigned replaced the erstwhile IRP and was
directed to take necessary steps in pursuance to
commencementorder dated 22.02.2023)

7. | Estimated date of closure of insolvency
resolution process

21.08.2023

8. | Name and registration number of the

Name: Mr. Manoj Kumar

Hindustan Times

Matrimonial / Employment
Obituary / Remembrance
Education / Property / Business

1800-103-1800

E-PROCUREMENT

E-Procurement Tender MNotice No.
24/2022 Dated: 30-03-2023. The
undersigned on behalf of the President
of India, inviles sealed Tenders for the
following works: Tender No. 04235022
Description of work: Underground
Power cable, PVC insulated unscreened
Armoured  Aluminium  conductor  for
Railway Application, as per specification
no IRS: S-632014 (REV 4.0) & I1S: 1554
(part-l) or |atest of size 2 Core x 25
Sqg.mm. Approximate Tender Value:
71.40,21,350/- Tender  CQuantity:
122.5 KM Tender due on: 15.30 hrs.
of 20-04-2023. For details please visit
www.ireps.gov.in.
PCMM/CONIMaligaon
NORTHEAST FRONTIER RAILWAY|

(Construction Organisation)

PRESS NOTICE

Office of the Superintending Engineer, Technical Cell,

EPC Mission, Niyoj
Tender No: 468 /General Bhawan Cell 2023

NOTICE INVITING e-TENDER

an Vibhag, Lucknow

Dated: 28032023

Superintending Engineer, Technical Cell, EPC Mission, Nivojan Vibhag, Gowt of UP, Lucknow on behalf of
Governor of  Uttar Pradesh invites online bads for Authority Engineer for Construction on Design, Engineering,
Procurement and Construction (EPC) basis from Authority Engineer empaneled by UPPWD (Building Cell) under
Category *A" & "B’ for building works through e-tendering from eligible firms i two bid system for the following

REAL
CITY ISSUES,
RELEVANT
CITY NEWS

Scan the QR code

PUBLIC APPOINTMENT NOTICE

MENTAL HEALTH INSTITUTE

11.04.2022.

E-NIT No.: TLMD-V/J/07 of 2022-23

Offline applications are invited for filing up the 01 post of
consultant psychiatrist (un-reserved), on contract basis
(under DMHP) on fixed consolidated salary of Rs. 75000/-
P.M by way of walk-in-interview for an initial period of one
year from the date of joining which can be further extended
on yearly basis on the basis of performance of work and
conduct on the post. The walk-in-interview is going to be
held on 11.04.2023 at 09.00 AM in the office of the Secretary, H
Medical Education & Research, Board Room, Chandigarh 9
Housing Board, Sector 9, Chandigarh. The interested

candidates can apply on the prescribed application form
given on the official GMCH website duly filled and the hard
copy may be submitted in the Board Room, Chandigarh
Housing Board, Sector 9, Chandigarh at 9.00 AM on the day
of walk-in-interview on 11.04.2023. The candidates willing to
apply should visit website of this institute www.gmch.gov.in
for further details like terms & conditions, eligibility criteria
and schedule/detail of appointment. For technical assistance
please contact on phone no. 0172-2601738 ext. 230, 233 on
any working day from 9.00 am to 5.00 pm.

Mental Health Institute

Ph. No. 0172-2601738 (Ext. 230, 233)
Email: mhipsychiatry@gmail.com

NOTICE INVITING TENDER

Classiﬁeds

NOTICE INVITING TENDER

INSTITUTE OF CHARTERELD
DUNTA N

ICAl invites bids from reputed and experienced Service
Providers for the following Digital Audit Tool to be shared
with Members of ICAI:

1. AuditAnalytics Software

Bids are invited for each of the aforesaid Digital Audit
Tool. For more details, prospective bidders may visit
https://www.icai.org/post/icai-eoi-tenders.

Last date for duly filled in Bids is 24" April, 2023

to Stay up_dated on NOTE: The hard copies of application form alongwith up to 1500 hrs

relevant Clty nNews photocopies of certificates/testimonials must be submitted :
i Pt in the Board Room, Chandigarh Housing Board, Sector 9,
ST @y @Oy § wmatidsiniecan Chandigarh at 9.00 AM on the day of walk-in-interview on

Director

New MHI, Near S.D. College, Sector 32,
Chandigarh-160030

Dated: 27.03.2023

WESTERN RAILWAY-AHMEDABAD DIVISION

VARIOUS ELECTRICAL WORK
(Electrical Department) E- TENDER -
NOTICE No. Sr.DEE/ADI/66 (22-23)
dtd. 28.03.2023 S. N. 1 Tender No.: EL-
50-1-ADI-T-99-2022-23 Name of work :
Chandlodiya:- Electrical work in
connection for Soft up gradation of station
building, circulating, Platform surface,
toilet facilities, cover shed, other
passenger amenities and associated
works in connection with ABSS at.
Estimated Cost : ¥ 96,97,979/- Earnest

insolvency professional acting as | Registration No.: waork:- ; f icqi i i ; Money :3 1,94,000/- S. N. 2 Tender No.:
interim resolution professional IBB IPA-001/ IP-P-01653/ 2019 -2020) 12535 T ghe Executive Engincer Transmission | ne Mantenance Division-: JKFFTCL, Bmbedkar Crowk, Railvay EL-501-ADI-T-100-2022:23 Name of

- — - , u, on behalf of Lieutenant Governor of Jammu & Kashmir Union Territory, invites online bids work : Electrical work in connection for

9. |Address and e-mail of the interim Registered Address: C-0305, ATS Advantage, costol | amount of ) Last date 1o EMD under two bid system i.e. Technical bid and Financial bid through UT of J&K website https:/jktenders.gov. Upgradation of Maninagar & VATVA
resolution professional, as registered | Indrapuram, Ghaziabad-201014 ! 5. Name & ok Aubority | Completion | fillrpload |, .o Bid Rid in from Registered “A” Class Electrical Contractors with Relevant Experience of UT of J&K for the Rate station in connection with Amrit Bharat
with the Board Registered Email: Manojjain264@gmail.com Ne. | Description of work Eagincer fee | period of thebid 1y oment| T | ecuriey Contract for the year 2023-24 for the below mentioned works in accordance with the terms and conditions | | station Scheme. Estimated Cost : 3

10. | Address and e-mail to be used for |Address for correspondence: Osrik Resolution (0.75% of Work '“"’”“'_' & amesmt and specifications described in the tender document : 1,11,66,580/- Earnest Money : %
correspondence with the interim | Private Limited, 908, D mall, Netaji Subhash Place, stirnaled tendering 2,05,800/- S. N. 3 Tender No.: EL-50-1-
resolution professional Pitampura, Delhi, 110034 cost of work) S. Name of the Tender Cost 0f Earnest Class Of ADI-T-101-2022-23 Name of work :
Email: cirp.hhipl@gmail.com Supervisian by 18 Month No Tender Money Contractor Mahesana:- Electrical work in connection

11. | Last date for submission of claims 14/04/2023 Autharity Engincer for e Document | _Deposit for Soft up gradation of station building,
12 [ Classes of creditors, 1 any, under |Home Buyers Coastraction on EPC "'l“‘;‘_:,f‘_“ 0f.[Rate Contract for Preventive/Routine/Breakdown| Rs. | Rs. 50,000/~ |"A” Electrical|| [ cireulating, Platform Of#gag:ésésgg:
clause (b) of sub-section (6A) of section (Engineering, e C:;‘fl;l 26042003 R maintenance of Equipments for 220/132/66KV Grid station| 2000.00 (Fifty Contractors amenitios and associated works _in

21, ascertained by the interim Procurement &nd Rs. 40,00 Rs. 30.00 & Hiree . ': - sz' N Rs lea.nagar, 1§2/65KV Grid Station Sambg, 132/33KV Grid (Two Thousand connection with ABSS. Estimated Cost :
resolution professional Design) mode af Crones Lacs | Yeans Upio 12:30 | 2000 | 300+ | 0.60 Stations Bari-Brahmana-ll, Gangyal, Sidhra, Mahanpur| Thousand | Only) in the ¥ 1,12,56,912/- Earnest Money : %

13, [Names of Insolvency Professionals | 1. Sumit Sharma Construction af |_nc;unmg PM +GST | GST Lakh and Siot and 220/66 KV Ghatti falling under the jurisdiction|  Only) shape of 2,06,300/- S. N. 4 Tender No.: EL-50-1-
identified to act as Authorised | (IBBI/ IPA-001/ IPP- 02323/ 20202021/ 13513) Forensic Science Lab, meainennce ¥ of TLMD-V JKPTCL, Jammu for the year 2023-24. CORFDR/ ADI-T-102-2022-23 Name of work :
Representative of creditors in a class | 2. Surinder Babbar Grade ‘B in Ayodhya, make good all TOR ?olr%?e::rt}gr?fao:.éoff Jg;lr;lsaaﬁlonv;? Srt';ﬁcl,:
(Three names for each class) (IBBI/ IPA-001/ IP-P-02534/ 2021-2022/ 13878) UP. India. the deficts The bidding documents consisting of quantities (B.0.Q), set of terms and conditions of contract and other building, circulating, Platform surface

3. Saurab Sharma il il details can be seen/downloaded from the departmental website www.jktenders.gov.in toilet facilities, cover shed, other

(IBBI/ IPA-001/ IP-P-02550/ 2021-2022/ 13951) % Period for downloading of RFP document From 035.04.2023 at 11:00 am 1o 25.04.2023 upto to 12:00 aoon. Other Relevant Information: passenger amenities and associated

14. E?)Re'[e)"::;?;msoa:dauthorized fgpsﬁiztlfgvoav.?;/e;ﬁ];m:/d are available at: 4 Pre bid conference to be held on date 12.04.2023 at 11:30 am in the office of CE (Building Cell), 56, MG A[Date & Time of downloading of Standard|The Standard Bidding Document can be downloaded 0Ver|| | metimeated Caet+ 2 8y 39,567/ PSS,

Road, Nirman Bhawan, UPPWD, Lucknow. The quarries can be sent io mail 1D~ eebldgeelliagmail.com.
4 Stan date of submission of bid document 05.04.2023 from 11:30 AM (online).
Last date of submission of bid document 26.04. 2023 upto 12:30 PM (Online),
Submassion of Technical bid in hard copy dated 27.04.2023 upio 05:00 pm in the Office of Superintending
Engineer, Technical Cell, EPC Mission, Planning Department, 96, M.G. Marg, Lucknow-226001
% Opening of Technical Bid 26.04.2023 at 03:00 PM.

Bidding Document
Pre-Bid meeting time and venue

http://jktenders.gov.in from 28.03.2023 (1600 Hrs onwards)
On 31.03.2023 in the Office of the Executive Engineer Grid
Stations TLMD-V JKPTCL, Jammu at 1000hrs

e-Bid submission (start) date & time 01.04.2023 (1200 Hrs onwards)

Last date for submission of hard copy of |After opening the financial bid only, the lowest bidder (L1) is
e-Bid required to submit/furnish the hard copies of bid along with
original copy of CDR/EMD & tender documents.

Money : 3 1,74,800/- S. N. 5 Tender No.:
EL-50-1-ADI-T-103-2022-23 Name of
work : Palanpur:- Electrical work in
connection for Soft up gradation of station
building, circulating, Platform surface,
toilet facilities, cover shed, other
passenger amenities and associated
works in connection with ABSS.
Estimated Cost : ¥ 87,57,594/- Earnest

representatives are available at: (b) Details of authorized representatives are
available at: https://ibbi.gov.in/en/ips-register/view-ip/1

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench has ordered the *
commencement of a corporate insolvency resolution process of the Holy Heights Infrastructures s
Private Limited on 22.02.2023. (However, by the order of Hon’ble NCLT Allahabad dated 31.03.2023
{uploaded on 01.04.2023} undersigned replaced the erstwhile IRP and was directed to take
necessary steps in pursuance to commencement order dated 22.02.2023).

The creditors of Holy Heights Infrastructures Private Limited, are hereby called upon to submit their

(x]

claims with proof on or before 14.04.2023 to the interim resolution professional at the address % For other tender details, please refer NIT available on websites e-tender portal hitps:\www.etender.up.nic.in, E |e-Bid inins Smei§5i0“ (end) Fiate & time|12.04.2023 up to 1600Hrs Money :  1,75,200/- For All tenders:
mentioned againstentry No. 10. Corrigendum/ Amendments elc., if amy will be aotified on website only and separate advertisement will not be made F | Technical Bid opening Date & time 15.04.2023 at 1130 Hrs Date & Time of submission : Not later

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of &
authorised representative from among the three insolvency professionals listed against entry No.13 to
actas authorised representative of the class (Home Buyers) in Form CA.
Submission of false or misleading proofs of claim shall attract penalties as per the provisions
of Insolvency and Bankruptcy Code, 2016. Sd/-
Manoj Kumar
Interim Resolution Professional
IP Reg. No.: IBBI/IPA-001/IP-P01653/2019-2020/12535

[z}

than 15.00 Hrs. of 19.04.2023, Date &
Time of opening : 19.04.2023, at 15.30
Hrs. Address of the office : Sr. Divisional
Electrical Engineer, DRM Office (WR)
Near Chamunda Bridge, Opp. G.C.S.
Hospital, Naroda Road, Amdupura,
Ahmedabad-382345 Website details:
www.ireps.gov.in 324

Like us on: I3 facebook.com/WesternRly

Financial Bid opening Date & time (Only|Will be communicated to the technically qualified Bidders
for the technically qualified Bidders)
Venue of the opening Technical & financial
Bids

for same.

The price guoted by the authority engineer firm is inclusive of GST.

==

The Office of the Executive Engineer, TLMD-V, JKPTCL,

{Pawan Verma) Jammu

Superintending Engineer,
Technical Cell, EPC Mission,
Planning Department, Lucknow

(Sanjay Kumar Srivasiava)
Superintending Engineer,
Technical Cell, EPC Mission,
Planning Department, Lucknow

Sd/-

Executive Engineer

Trans. Line Maintt. Division-V,
JKPTCL Jammu

No.: TLMD-V/J/3027-29
Dated: 27.03.2022
DIP-J-11-P-23

Date: 02.04.2023

Place: New Delhi UP-188387, Dt 01.04.2023, Website : www.upgow.nic.in
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